HIGH COURT OF CHHATTISGARH : BILASPUR
ORDER

No. H#OL
1I-2-1/2009

/Confdl./2009 Bilaspur, dated the __ /& / 9 /2009

The following Members of Higher Judicial Service, as specified in Column No. (2), are
transferred from the place shown in Column No. (3) to the place shown in Column No. (4) and are
posted in the capacity as mentioned in Column No. (6) from the date they assume charge of their
office and;

The following Members of Higher Judicial Service are appointed as Additional Sessions

Judge for the Sessions Division mentioned in Column No. (5) from the date they assume charge of

their office: -
TABLE
S. Name & presently From To Sessions Posted as |
No. posted as Division
(1) (2) (3) (4) (5) (6)
1. | Shri Ganpat Rao, Bilaspur Raipur Raipur II Additional
Additional Registrar District &
| (Admn.), High Court of Sessions Judge
Chhattisgarh
2. | Shri Jaideep Vijay Bilaspur Surajpur Surguja Additional District
Nimonkar, VI Additional (Ambikapur) | & Sessions Judge
District & Sessions Vice Shri K.L.
Judge Charyani
3. | Shri Onkar Prasad Gupta, | Durg Raipur Raipur IX Additional
XII Additional District & District &
Sessions Judge (F.T.C.) Sessions Judge
(F.T.C.) Vice Smt.
_ L3 8 ol Kanta Martin
i_ 4. | Smt. Kanta Martin, IX Raipur Durg Durg XII Additional
| Addl. District & Sessions District &
| Judge (F.T.C.) Sessions Judge
i (F.T.C.) Vice Shri
| 0.P. Gupta
| 5. | Shri Shailesh Kumar Konda- Bhanupratap- | Uttar Bastar | Additional District
J' Tiwari, Additional District | gaon pur (Kanker) & Sessions Judge
& Sessions Judge (F.T.C) (F.T.C.) Vice Shri
| K. Vinod Kujur
BY ORDER OF THE HON'BLE HIGH COURT
J’_\I.I - Lot \
el )
(A.K.SHRIVASTAVA)
REGISTRAR GENERAL
Endt. No. ___A<3  /Confdl./2009 Bilaspur, dated the _ /& /S /2009
II-2-1/2009






